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MINISTRY OF FINANCE 

(Department of Revenue) 
NOTIFICATION 

INCOME-TAX 

· N~w Delhi, the 28~ February, 1984 

O.S.R. 84(E) • .....:..In exercise of th.~ powers conferred by clause 
(c) of sub-sectiOn. (1) of section 35CCA of the Income-tax Act, 
1961 (43 of 1961), the Central Government hereby notifies the ~ 
National Fund for Rural Development set up under the Resolution 
of the Government of India in the Cabinet Secretariat No. 82111 
4183-Ca.b dated lOth February, 1984, for the purpos~ :of the said 
section. · · • 1 
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[No. 5667 F. No. 142(18)183-TPL.] 
M. S. UNNINAYAR, Addb.Secy . .. . ~ 
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